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IN THF. C:RNTRAL n..m'lnrr:!=:TRJ\TIV:R TRIBUNAL, Jn..:r:PUR BF.NCH, J7\:rPTJR. 

RJ\ 21/ DD2 in 01\. No. 230/99 19.1).2002 
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Union of :rndia through General l'~anager, T'Testern 

, 'churchgate, Huml:lai • 

niV:isional Railway Jl'lanager I Western Raih~ay I Kota 

n, Kota. 

!=:hri William !=:peak, Chief ~oreman(~T), ~"7estern 

, 1\.jmer Division, 1\.jmer. 

1\.ssistant Engineer (TJI'lC) F.st. 1\.jmer Division, n..jmer. 

•••• n..pplicants. 

Surendra Nath son of shri Shankar nayal, ged bout ~n years 

residtnt of Railway Colony Quarter No. 4n LB, !=:awaimadhopur, 

Westetn Railway at present employed on the post of !=:r. 

Khallr
1 

si under c~o ( TT) sawaimadhopur, western Railway • 

••••• Respondent. 

I 

Hr. TlP. !=:ha:rma, Counsel for the applicants. 
I 
I 
I 

CORAl! I 

Ron' b e l''lr. B. 0. Gupta, l''lernher ( :n..rlrninistrati ve) 

Bon' le Jl'lr. ~'l.L. Chauhan, Hember (Judicial) 

ORDF.R ( ORJ\L) 

Heard the learned counsel for the applicants. 

2. This Review 7\pplication has been filed for reviewing 

the trder dated 2l.S.?.nn/. passed in 07\ No. 23nj99. The main 

conttntion of the applicants is that the letter of the 

Gene al ll'lanager dated 9.10. 92 has not been properly 

cons dered by the Hon'ble Tribunal. 

2 .l The said· order of the General ~~anager was consic'lered 

by t e Tribunal. In review, Tribunal cannot re-appreciate the 
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facts. _here is no error apparent on the face of.records. ~n 

the cir umstances, this Review ~pplication is devoid of merit 

and, th refore, dismissed at the admission stage itself. 

~ 
(H.O. GTJP'1'7\) 

~tP.!'ffiRR ( ~) 

7\HQ 


